
 

[The Deputy. Chairman] 

Let me find out what he wants to say. 
(Interruptions). If six or seven persons 
speak at the same time, I can't even hear. 

 

Re..   ALLEGED     LEAKAGE      OF 
DRAFT EIGHTH FIVE YEAR PLAN 

DOCUMENT    TO    WORLD    BANK 
AND IMF OFFICIALS 

SHRI YASHWANT SINHA 
(Bihar): Madam Deputy Chairman, the 
issue which I want to raise before this 
House is a matter, I think, of great 
concern for the functioning of the 
democracy of this country, for the 
functioning of the Parliament. Madam, 
today, the Indian Express has carried a 
report stating that the draft of the Eighth 
Five Year Plan of this country has been 
shared with the World Bank without this 
draft being shared with the Parliament of 
this country. The World Bank has now 
sent its comments to the Government of 
India on the draft Plan. From the 
comments which have been received,  it 
appears that the    World 

Bank has| severely criticised the : draft 
which has been prepared by the Planning 
Commission and which has been 
approved by the Council of Ministers of 
the Cabinet. Madam, I would like to draw 
your attention to 
one portion  of this report in regard to the 
Industrial Policy: 

".......... the World Bank has accus 
ed the Plan document of a conti 
nued allegiance to 'past policy 
shibboleths' by encouraging re 
gional dispersal of industries 
through growth centres in back- 
•ward areas and encouraging R&D 
for assimilation, adaption and im 
provement of imported techno 
logy..." 

 

SHRI YASHWANT SINHA:      Now 
the Point is, these are all   cherished goals 
of our economic policy. Nobody in this 
House can deny that      these are the 
cherished goals.   I am    sure the  
Members    sitting on that      side will also 
agree that these are      the cherished goals 
which are being described by the World 
Bank as      'past policy shibboleths'.     
Are we      here in thig Parliament to bear 
this      insult from that organisation- What 
has the Government of    India    come to? 
Have we really got into the state of a   
banana   republic?     Everyone       in the 
world knows that this      country has  
enough  experts  as  far as  Planning is 
concerned.  Our Planning experts go 
abroad to advise other countries about 
how they    should formulate their plans.    
This is what      we are reduced to today, 
that the World Bank will    tell us    what 
our    policy directives should be, what our 
policy priorities  should  be.     I want       
the Government to respond here and now 
as to what exactly is the state      of affairs 
in   this regard.    And    if it is true, then I 
am    not    mincing      my words. I will 
say that this is a complete surrender of our 
sovereignty, of all our initiatives as an 
independent nation. 

THE' DEPUTY CHAIRMAN: Mr. 
Subramanian Swamy. 

SHRI INDER ' KUMAR GUJRAL 
(Bihar):     Madam,  in   this     context, 

some of us    have    already tabled    a 
notice.    I strongly support what Mr. 
Yashwant Sinha has said. It is high 
time we took notice of it. (Interrup 
tions) . 

SHRI DIPEN GHOSH (West Ben-
ga]): They have got their own World 
Bank and IMF officials... (Interruptions) 
.. experts in North Block. The World 
Bank and the IMF are given access to all 
documents which are yet to be shared 
with the Parliament .   (Interruptions). 

THE DEPUTY CHAIRMAN: We are 
not having any discussion on it. 
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If you want to raise this matter... 
Don't make it a discussion (Interrup 
tions). We cannot take it as a 
discussion. 

SHRI YASHWANT SINHA: Will the 
Leader of the House react to that?   
(Interruptions). 

SHRI GURUDAS DAS GUPTA 
(West Bengal): It is a question of 
national interest. 

SHRI DIPEN GHOSH: The World 
Bank and the IMP... (Interruptions). 

SHRI GURUDAS DAS GUPTA: We 
have reports also that our Budget has 
been prepared by the World Bank 
experts. This time also we have been 
given to understand... (Interruptions)... 

THE DEPUTY CHAIRMAN: Mr. 
Gurudas Das Gupta, I have identified 
Mr.   Jagesh Desai. 

SHRI JAGESH DESAI (Maharash 
tra): Madam, if this report is cor 
rect, then I think this is very serious. 
If our, Plan document is... (Interrup 
tions) . It is very unfortunate, "fhe 
priorities are to be decided by this 
country, nobody else. I am very 
happy that our Government has not 
succumbed to the pressure of the 
World Bank in regard to cutting the 
fertilizer subsidy. At the same time our 
Planning has to be prepared in 
accordance with the national interest, not 
at the behest of anybody. Nobody has 
any power to dictate to this country that 
we should change the priorities. If this is 
correct, then the Government must take 
the House into confidence in this matter. 

SHRI SUBRAMANIAN SWAMY 
(Uttar Pradesh): Madam, the World 
Bank report... (Interruptions)... 

SHRI GURUDAS DAS GUPTA: 
Madam, just one minute.. (Interrup-
tions). .,. 

SHRI SUBRAMANIAN SWAMY: 
Madam, whenever I get up he wants to 
speak. I don't know why... (In-
terruptions) ... 

THE DEPUTY CHAIRMAN; Please, 
let us be properly directed... (Inter 
ruptions) .. .Please, I must inform the 
Members that this is hot listed in the 
iagenda but, because it is agitating 
the minds of the Members, I am 
allowing    each,    one-one    minute... 
(Interruptions)... 

SHRI DIPEN GHOSH; Madam, you are 
chairing the Rajya Sabha and   it is the 

privilege of the House... (Interruptions) ... 
THE DEPUTY CHAIRMAN:     That 

is the reason why I am allowing 
(Interruptions).. .Mr.  Dipen    Ghosh, don't 
get angry, I allowed you     already. .. 
(Interruptions)   .   .   . Please ... 
(Interruptions) ... 

 
SHRI SUBRAMANIAN SWAMY: 

The World Bank report was actually 
circulated in Paris recently when the Aid 
India Consortium meeting took place. 
Since I have had the opportunity to read 
the World Bank report I can tell you that 
more serious than what appeared in the 
Indian Express is the fact that 
Government seems to have committed to 
the World Bank that: (a) there will be a 
cutback on capital expenditure by the 
Government and (b) there will be a cut-
back on Government employment and (c) 
that there will be no further inciease in 
the waye of the Government sector. This 
is contained in the report. If you would 
like me to place it on the Table,.I would 
be happy to do it tomorrow... (Inter-
(Interruptions) ... 
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THE DEPUTY CHAIRMAN: Let 
us go to the special mentions... 
MATHEWS     14     548RS 30—X 

SHRI DIPEN GHOSH; Madam, what 
is the reaction of the Leader of the 
House... (Interruptions)... 

THE DEPUTY CHAIRMAN: The 
Finance Minister is not here... (In-
terruptions) ... 

SHRI  SUKOMAL SEN (West 
Bengal); He cannot sell away the 
country... (Interruptions)... 

SHRI DIPEN GHOSH: We want the 
Leader of the House to react... (Intern 
ptions)... 

SHRI GURUDAS DAS GUPTA: 
Madam, my point is, India had been 
under pressure. Taking advantage of our 
financial problems and stringency and 
because we had been looking for foreign 
aid, there has been unusual pressure from 
outside to make a change in the policy 
and even with regard to the framing of 
the Budget. I am giving to understand 
that We have given assurances to the 
World Bank that the fiscal deficit would 
be kept at a minimum level. Therefore, 
Government is not releasing funds to a 
number of leading national public sector 
units as a result of which these units are 
collapsing. Madam, all this is... (Inter-
ruptions) ... 

THE      DEPUTY        CHAIRMAN: 

 

SHRI GURUDAS DAS GUPTA: 
Madam, this is distressing and insulting 
to all Indians, whether this side or that 
side. We must stand as a united nation to 
fight this pressure and blackmail to 
change our economic policies... 
(Interruptions)... 

THE DEPUTY CHAIRMAN: Now, 
let me allow Mr. Yadav... (Interruptions) 
... 

PROF. SAURIN BHATTACHARYA 
(West Bengal): Let the Leader of the 
House say that a statement will  be  
made.. .(Interruptions).. • 

 

THE DEPUTY CHAIRMAN: What is 
going on is not listed in the agenda and I 
cannot allow everybody to speak... 
(Interruptions) ... 

SHRI GURUDAS DAS GUPTA: 
Madam, we appeal to the Leader of the 
House... (Interruptions)... 

THE DEPUTY CHAIRMAN: How 
can the Leader of the House react to 
everything?... (.Interruptions)... 

SHRI   SUKOMAL SEN: He Should 
make a statement... (Interruptions) ... 

THE DEPUTY CHAIRMAN: Just a 
minute... (Interruptions) ... He was 
Finance Minister. But I should remind 
the Members that he is now Home 
Minister. You don't expect him as Leader 
of the House to take all the responsibility 
of the Government. No... (Interruptions) 
... 
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I will find out... {Interruptions) The Leader 
of the House has sensed the agitated minds 
and sentiments of the Members across the 
House and I am sure that he is going to 
speak to his colleagues. and whatever they 
decide between  
ihemaelves...Alnterruptions) 

SHRI    SUBRAMANIAN    SWAMY: 
They should Table the report...  . 
(Interruptions). 

SHRI YASHWANT SINHA: Let 
the Leader of the     House res- 
pond. 

THE LEADER OF THE HOUSE (SHRI 
S. B. CHAVAN): I will convey the 
sentiments of the hon. Members to the 
hon. Finance Minister. 

SHRI SUBRAMANIAN     SWAMY: 
And Table the report also.... 
(Interruptions)... 
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SHRI SUBRAMANIAN SWAMY: 
There should be an immediate enquiry 
by the Home Minister. Dismiss the Uttar 
Pradesh Government. There is no other 
solution. .(Iterrup-tions) 
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†[ ] Transliteration in Arabic script 
 

THE DEPUTY CHAIRMAN: Please 

sit down now. I want to get out of this.    

. .Iterruptions).. 



235   Re. Alleged leakage of  [ RAJYA SABHA ]      Plan documents to       236 
    Draft Eighth Five Year W orld Bank and 

I.M.F. officially 

 

SHRI    S.    B.    CHAVAN:   Madam 
Deputy Chairperson.. (Interruptions) 

 

SHRI S. B, CHAVAN: Madam, since 
it was the maiden, observation of my 
hon. friend, Shri Ahluwalia, asking for 
certain clarifications on an interim order 
given.. (Interruption) beg your pardon. 

SHRI SUNDER SINGH BHAN 
DARI (Rajasthan): The word 
'maiden' does not fit in there. 

SHRI S. S. AHLUWALIA. It will fit 
Mr. S. S. Bhandari. 

SHRI S. B. CHAVAN: Madam, an 
interim order was passed yesterday by the 
Lucknow Bench of the Allahabad High 
Court, and the Supreme Court also gave a 
certain direction on which an affidavit 
has to be filed by the Uttar Pradesh 
Government in the Supreme Court. And 
if I mistake not, the Counsel who has 
appeared on behalf of the UP 
Government was specifically asked 
whether the work was undertaken by the 
State Government or the land has been 
transferred to anyone else. And if my 
memory does not fail me, the Counsel 
stated in the Supreme Court that it is the 
State Government which is under-taing 
the work... 

SOME HON. MEMBERS: No, no. 

SHRI S. B. CHAVAN: Since they are 
going to file their affidavit, I don't think 
that what was stated by the Counsel 
yesterday can be a matter of dispute here. 
After the affidavit is filed, we will know 
what exactly the position is. I have 
requested the Uttar Pradesh Government 
to inform us to what the position is as 
because there Advocate-General was 
present and they cannot possibly take the 
plea that they are not aware what the 
order of the court is. Though it is a 
speaking order,    a copy   might be 
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got thereafter. But since the interim order 
has been passed, it becomes the 
responsibility of the State Government to 
see that those orders are issued to the 
police officers and they are being 
implemented on the ground. We are still 
awaiting the report of the State 
Government. 

THE DEPUTY CHAIRMAN:     Now 
Special Mentions.
 (Interruptions) 
That matter is closed. Now, Special 
Mentions. (Iunterruptions) After the 
reply of the Home Minister, that matter 
is closed. (Interruptions) Now, nothing 
will go on record. Now, Special 
Mentions. Shri Nyodek Yonggam—not 
there. Shri Rajni Rajan Sahu.  
(Interruptions) 

SHRI RAJNI RANJAN SAHU 
(Bihar). Madam Deputy Chairman.. 
(Interruptions) 

THE DEPUTY CHAIRMAN: That 
matter is closed. I have moved on to 
another business. I cannot go back now. 
Once that matter is closed, I cannot go 
back. I do not have a reverse gear in my 
hand. (Interruptions) Order, please. Yes, 
Mir, Rajni Ranjan Sahu. 

SHRI    RAJNI     RANJAN    SAHU: 
Madam,  I draw the attention of the 
Government. (Interruptions) 

SHRI DINESHBHAI TRIVEDI 
(Gujarat): Madam, it is as if there is no 
agenda in front of the country except  
Ayodhya... 

THE DEPUTY CHAIRMAN: I cannot 
permit you. I have already identified 
someone. (Interruptions) I will not permit 
you. AIDS or no AIDS, I cannot permit 
you. Do not put it on record. 
(Interruptions) I will not permit. I would 
request the hon. Member not to get 
agitated. There is a system. I am not 
permitting you, Mr. Trivedi. Not only are 
you concerned with, AIDS, there are 
Members who have already given no- 

tice for a half-an-hour discussion on the 
issue of AIDS. So you should be 
satisfied with that. Now Mr. Sahu. 

SPECIAL  MENTIONS 

Sahitya Akademi Award given to a 
writer for his book containing anti-

national writings. 

SHRI RAJNI RANJAN SAHU (Bihar): 
I would like to draw the attention of the 
Government through the Ministry of 
Human Resource Development to the 
way Sahitya Akademi Award has gone in 
February 1992 to a person who has 
expressed in his book anti-national 
sentiments, and his book has been 
considered as an award-winning book. 

We all know that the Sahitya Aka 
demi Award is given for the best lit 
erary work done. The procedure is 
that decision to award a literary work 
is taken through the Jury members. 
There has to be a three-member Jury, 
two of whom should agree on the 
merit of the book and then only it 
is considered for the award. But to 
my utter disappointment, the Minis 
try of Human Resource Development 
has put us in an embarrassing sit 
uation. It has given the yearly award 
for the best works in 22 languages in 
1992. The award for the work in Pun 
jabi language has gone to a marathon 
820-page book 'Channan Di Raat 
written by a Hoshiarpur-based coll 
ege lecturer H.S. Mehboob. This 
book contains scurrilous references to 
late Indira Gandhi, not by name but 
clearly by implication while it visua 
lises the role of one of her assassions. 
There are objectionable references to 
worshippers of idols, invoking comm 
unal elements. 

[THE VICE-CHAIRMAN (SHRI      H. 
HANUMANTHAPPA)   in the  Chair] 

Sir, it is surprising how the Jury 
members, namely, Shrimati Amrita 
Pritam, a noted writer Shri Amrik; Singh, 
formerly of Delhi University, and Shri 
Jasbir Singh Ahluwalia have considered 
it worthy of an award. As my 
information goes, Shri Amrik Singh and 
Shri Jasbir Singh,       two 


